IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :14-05-2024

Date : 14.05.2024

(Se
BLAPL-
44567/ (14.05.2 K BAIL- |at
1 5024 024 2519/2 MOHANTY C.O. Order Dtd. 2024-05-08 1 No—
024
5)
[ ABLAPL (Se
44568/ (14.05.2 |- PK at
2 2024 024 4570/2 MOHANTY C.O. Order Dtd. 2024-05-09 No-
024 5)
N (Se
BLAPL-
3 |44569/114.05.2 110542 |u nawpy |c.0. Order Dtd. 2024-05-06 at
2024 (024 No-
024
5)
__' (Se
BLAPL-
44570/ (14.05.2 AK at
4 2024 024 4466/2 MOHANTY C.O. Order Dtd. 2024-05-09 No-
024
5)
[ ABLAPL (se
44571/ [14.05.2 |- BATL- |at
5 2024 024 4368/2 N SAHOO |C.O. Order Dtd. 2024-05-08 1 No—
024 4)
N ABLAPL (Se
44572/ 114.05.2 |- at
9 2024 024 4370/2 N SAHOO |C.O. Order Dtd. 2024-05-08 No-
024 4)
[ ABLAPL | (Se
44573/ |14.05.2 |- at
7 2024 024 4575/2 ;AYASING C.O. Order Dtd. 2024-05-09 No—
024 4)
N ARLAPL (Se
44574/ |14.05.2 |- at
8 5004 looa 4587, PK JATI [C.O. Order Dtd. 2024-05-09 oo
024 4)
., |44575/[14.05.2 [ABLAPL [PR COURT e .o [BAIL- [(se
9 2024 024 ~ MISHRA C.O. NO. 2 Order Dtd. 2024-05-09 1 at
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21

4593/2 No-

024 3)
ABLAPL (Se

44576/ |14.05.2 |- COURT BAIL- |at
s02a . loaa 1506, MK SWAIN|C.O. |- /" lorder Dtd. 2024-05-09 | Noe
024 8)
ABLAPL (se

44577/ |14.05.2 |- SK COURT at
2024 (024 4602/2 PARIDA No. p (Order Dtd. 2024-05-09 No-
024 8)
ABLAPL | (se

44578/ |14.05.2 |- COURT at
024 loaa 1973/2 EAYASING C.0. |cJ, |order Dtd. 2024-05-09 Noe
024 8)
ABLAPL (se

44579/ |14.05.2 |- COURT at
0024 lo2a 2773/ [B BEHERA|C.O. |¢ "% jorder Dtd. 2024-05-09 Noe
024 8)
ABLAPL (se

44580/ |14.05.2 |- COURT BAIL- |at
so2a . lo2a 27952 [RE BARIK|C.O. |- " lorder Dtd. 2024-05-09 |7 Noo
024 1)
ABLAPL |, (se

44581/ |14.05.2 |- COURT at
s02a  lo2a 1022/2 iiTTANAY C.0. | 5, [order Dtd. 2024-05-09 No-
024 1)
ARLAPL (Se

44582/ |14.05.2 |- COURT at
024 lo2a 1476, BE SRHU [C.0. |27 lorder Dtd. 2024-05-09 Noe
024 1)
ABLAPL (se

44583/ |14.05.2 |- COURT at
2024 024 4491/2 PK JENA [C. NO. 2 Order Dtd. 2024-05-09 No-
024 1)
ARLAPL (Se

44584/ |14.05.2 |- COURT BAIL- |at
5024 lo2a 1106/ MS HASAN|C.O. [t -7 jorder Dtd. 2024-05-09 |7 No-
024 11)
ABLAPL (se

44585/ |14.05.2 |- MK COURT at
2024 |024 4498/2 |prapuan |©°0* |no. 2 (Order Dtd. 2024-05-09 No-
024 11)
ARLAPL (Se

44586/ |14.05.2 |- COURT at
024 lo2a 1108/ |S BISWAL|C.O. [t 7" lorder Dtd. 2024-05-09 Noe
024 11)
ABLAPL (se

44587/ |14.05.2 |- COURT BAIL- |at
2024 024 4499/2 SK GENEE |C. NO. 2 Order Dtd. 2024-05-09 1 No—
024 5)
2244588/ [14.05.2 [ABLAPL |[H OJHA [C.O. [COURT |order Dtd. 2024-05-09 [(Se
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34

2024 024 - NO. 2 at
4500/2 No-
024 5)
ABLAPL (Se
44589/ |14.05.2 |- COURT at
2024 024 4501/2 DK SAHU NO. 2 Order Dtd. 2024-05-09 No-
024 5)
ABLAPL (Se
44590/ |14.05. - COURT at
5024 024 45042 KK NATH NO. 2 Order Dtd. 2024-05-09 No-
024 5)
ABLAPL (Se
44591/ |14.05.2 |- COURT BAIL- |at
5024 024 45052 NK ROUT NO. 2 Order Dtd. 2024-05-09 1 No-
024 6)
ABLAPL (Se
44592/ |14.05.2 |- COURT BAIL- |at
5024 024 45072 PK DASH NO. 2 Order Dtd. 2024-05-09 1 No-
024 5)
(Se
BLAPL-
44593/ |14.05. COURT at
2024 024 4368/2 |S SAMAL NO. 2 Order Dtd. 2024-05-08 No—
024
5)
(Se
BLAPL-
44594/ (14.05. COURT at
5024 024 1285/2 |B SINGH NO. 2 Order Dtd. 2024-05-09 No-
024
5)
(Se
BLAPL-
44595/ (14.05. COURT BAIL- |at
2024 024 1228/2 |[N SAHOO NO. 2 Order Dtd. 2024-05-09 1 No-
024
2)
(Se
BLAPL-
44596/ |14.05. AK COURT BAIL- |at
2024 024 1294/2 MOHANTY NO. 2 Order Dtd. 2024-05-09 1 No-
024
3)
(Se
BLAPL-
44597/ |14.05. N COURT at
2024 024 4443/2 MOHARANA NO. 2 Order Dtd. 2024-05-09 No-
024
3)
(Se
BLAPL-
44598/ |14.05. COURT BAIL- |at
2024 |24 4447/2 |PK PANI NO. p (Order Dtd. 2024-05-09 |, No-
024
8)
(Se
BLAPL-
44599/ |14.05. COURT at
2024 024 4451/2 |HK DASH NO. 2 Order Dtd. 2024-05-09 No-
024
8)
(Se
BLAPL-
44600/ |14.05. COURT BAIL- |at
2024 |24 3329/2 S DASH NO. p (Order Dtd. 2024-05-09 |, No-

12)
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47

BLAPL-
44601/ |14.05. COURT at
094 |o2a 4285/2 KK NATH N, o |order Dtd. 2024-05-09 oo
024
12)
ABLAPL (se
44603/ |14.05.2 |- A COURT at
2024 (024 4546/2 MALLICK No. p (Order Dtd. 2024-05-09 No-
024 12)
ABLAPL (Se
44604/ |14.05.2 |- COURT BAIL- |at
094 lo2a 4547, RK SAHOO No. o lOrder Dtd. 2024-05-09 | o
024 9)
ABLAPL (se
44605/ |14.05.2 |- COURT at
024 |o2a 4550, 2 M BARAL No. o |order Dtd. 2024-05-09 oo
024 9)
ABLAPL (se
44606/ [14.05.2 |- COURT BATL- |at
094 lo2a 45517 [PK DASH No. 5 [0rder Dtd. 2024-05-09 | Too
024 1)
ABLAPL (se
44607/ |14.05.2 |- COURT at
024 |o2a 4554, |P PRADHA No. o |order Dtd. 2024-05-09 oo
024 1)
ABLAPL (se
44608/ [14.05.2 |- COURT at
004 lo2a 4550, |CR PATRA N, 5 (0rder Dtd. 2024-05-09 oo
024 1)
ABLAPL (se
44610/ |14.05.2 |- COURT at
004 loza 4557, N SAHOO No. 5 order Dtd. 2024-05-09 oo
024 1)
ABLAPL (se
44612/ (14.05.2 |- COURT at
2024 024 4545/2 N SAHOO NO. 2 Order Dtd. 2024-05-09 No—
024 1)
ABLAPL (se
44614/ |14.05.2 |- S COURT at
2024 (024 4534/2 MOHARANA |© No. p (Order Dtd. 2024-05-09 No-
024 1)
ABLAPL (se
44615/ |14.05.2 |- COURT at
sooa . |o2a 4517, |PK JENA N, o |order Dtd. 2024-05-09 oo
024 1)
ABLAPL (se
44616/ |14.05.2 |- GB COURT at
2024 |024 4524/2 |PARIDA No. p Order Dtd. 2024-05-09 No-
024 1)
ABLAPL (se
33217/ (1)32105' - AP SAHOO ;gURg Order Dtd. 2024-05-09 at
4527/2 : No-




N 24 5
CRLMC- [BIBHUTI (Se
48 |[22618/114.05.2 |1 6955 lppusan COURT | order Dtd. 2024-05-13 at
2024 [024 NO. 2 No-
024 ROUT .
[ (Se
CRLMC-
44619/ |14.05. COURT at
49 5024 024 1622/2 B B ROUT NO. p (Order Dtd. 2024-05-09 No-
024
1)
- CRLMC- COURT crimI | (€
50 gggiO/ 05.0%7% 150970 SAE NO. |order Dtd. 2024-05-09 |NAL  |3°
024 : 15 MISC |,
- CRLMC- |GYANA COURT crimr | 5€
44621/ |14.05. at
51 004|024 4565/2 [RANJAN NO. |Order Dtd. 2024-05-09 |NAL  [3°
023 PATRA 15 MIsc ||
- CRLMC- |GYANA COURT crimr | ‘5€
52 gggiZ/ 33405' 4575/2 |RANJAN NO. |Order Dtd. 2024-06-20 |NAL ;t_
023 PATRA 15 MISC 5?
44623/ [14.05.2 |CRLMC= giUDANAN COURT CRIMI ;ie
53 004 loaa 4592/2 | 5 e NO. |Order Dtd. 2024-05-09 |NAL  [3°
023 15 MTSC
A 5)
[ (Se
CRLMC- COURT
5q 44624/ 114.05.2 1) 000 Iy & paNT NO.  |Oorder Dtd. 2024-05-09 at
2024 |024 No-
024 15
5)
___ (Se
BLAPL- COURT
44625/ |14.05. B S at
55 ooa . looa 4544/2 |0 NO.  |Order Dtd. 2024-05-13 e
024 15
5)
- CRLMC- COURT crimMr | (€
56 (200267 19092 137,20 [{ANGY NO. |Order Dtd. 2024-05-09 NAL  [°°
24 15 MIsc ||
___ (Se
CRLMA- COURT
44627/ |14.05. M. K. BAIL- |at
57 5008 looa 74/202 |5 NO.  |order Dtd. 2024-05-09 | -
4 15
5)
- WP (C) - COURT wrT | (°€
44628/ |14.05. ASHUTOSH at
58 |o0a . l0oa 11488/ | Joo oo NO.  |order Dtd. 2024-05-08 [BRANC °°_
2024 15 H-5
23)
- WP (C) - COURT WRIT | o€
5944629/ 114.05.2 1) g0, |RSHUTOSH NO.  |Order Dtd. 2024-05-08 |BRANC >0
2024 (024 MOHANTY No-
2024 15 H-5
23)
' |a4630/ [14.05.2 |[cRLMC- |[BISWARAN COURT CRIMI |(Se
60 12024 024 1550/2 |JAN ¢ No. |Order Dtd. 2024-05-09 o, = | ¢
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72

024 DALAT 15 MISC |No-
2)
WP (C) - COURT WRIT | o€
44631/ |14.05.2 ASHUTOSH at
20oa  looa 11482/ || 0o mo NO.  |order Dtd. 2024-05-08 [BRANC |°°
2024 15 H-5
23)
(Se
CRLMC- COURT
44632/ |14.05.2 G.C. at
5024 024 1650/2 TENA C. NO. Order Dtd. 2024-05-09 No-
024 15
23)
CRLMC- COURT crimr | (5€
gggz3/ 53405'2 1548/2 |2 =" |c.0. NO.  |order Dtd. 2024-05-09 |NAL |>°_
024 15 MISC )
CRLMC- COURT crimI | (5€
33224/ 53405’2 1597/2 ﬁ?gﬁgis C.0. [NO. |order Dtd. 2024-05-09 |NAL ;Z_
024 15 MIsc |,
CRLMC- COURT crimr | ‘5@
20035/ 12,092 150372 RS- lc.o. [No.  |order Dtd. 2024-05-09 AL  |2°
024 15 MIsc |,
CRLMC- COURT crimI | (5€
;égz6/ 32405’2 1587/2 ?Aii C.0. [NO.  |order Dtd. 2024-05-09 |NAL ;z_
024 15 MIsC |,
CRLMC- COURT crimMr | (€
33527/ o2i0%7% lse1/2 0% C.0. [NO.  |order Dtd. 2024-05-09 NAL [2°
024 15 MIsC |,
CRLMC- COURT crimI | (5
§g§28/ o2:0"% 1573/2|s. pasH [c.0. [NO.  |order Drd. 2024-05-09 NAL  |o0_
024 15 MISC |,
CRLMC- COURT crimMr | (€
33520/ 02.0%7% 153972 - X C.0. [NO.  |order Dtd. 2024-05-09 NAL [3°
024 15 MIsC |,
(Se
CRLMC- COURT
44641/ 14.05.2 G.C. at
2094 looa 1649/2 |71~ Cc.0. NO. |order Dtd. 2024-05-09 -
024 15
2)
(Se
WP (C) - COURT WRIT
44642/ 114.05.2 101 0¢/5 |p x JENA |C.0. INO.  |Order Dtd. 2024-05-09 |BRANC |20
2024 024 No-
024 15 H-5
23)
WP (C) - COURT wrT | (S€
44643/ (14.05.2 D.K. at
094 looa 11470/ |/ ° 0~ oy [C.O. NO.  |order Dtd. 2024-07-15 [BRANC |°°_
2024 23 H-5
23)
173 [44644/ [14.05.2 [wp(C)- [k N [c.0. [COURT |order Dtd. 2024-05-09 [WRIT |(Se
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2024 024 7708/2 |saHOO NO. BRANC |at
024 10 H-3  |No-
13)
(Se
WP (C) - COURT WRIT
44645/ |14.05. A. at
2024 loza 11491/ | oy NO. |order Dtd. 2024-05-08 [BRANC %"
2024 10 H-5
23)
WP (C) - COURT wriT | (5©
44646/ 114.05.2 |y 56,/ |5 K NO. |Order Dtd. 2024-05-09 |BRANC |2°
2024 024 BEHERA No-
2024 23 H2 o)
WP (C) - COURT WRIT | o€
44647/ |14.05. ASHUTOSH at
204 |0 9970/2 |0 o me NO.  |Order Dtd. 2024-08-29 |[BRANC |°°_
024 23 H-4
19)
MISC. |(Se
FAO- COURT
44648/ 114.05.2 |o50 o0 |n parIK NO.  |Order Dtd. 2024-05-09 [FTFPEA jat
2024 (024 o 2 L No-
SEC. 12)
MISC. |(Se
MACA- KAPILA COURT
44650/ 114.05.2 o) 505 |cuaraN NO.  |order Dtd. 2024-05-09 [PPFPEA jat
2024|024 i avan o L No-
SEC. |7)
CONTC- BIJAYA COURT (Se
22952/ 112-95-2 110077/ [kuMaR NO.  [order Dtd. 2024-05-09 |-O7FF 3%
2023 ROUTRAY 23 6)
(Se
WP (C) - COURT WRIT
44653/ 114.05.2 o905 b, SWAIN NO.  |Order Dtd. 2024-04-19 |BRANC |2C
2024|024 No-
017 23 H-5
32)
(Se
BLAPL- COURT
44654/ [14.05. H K BAIL- |at
2023 " lo2a 14396/ |5 o NO.  |Order Dtd. 2024-05-09 | e
2023 23
4)
(Se
WP (C) - COURT WRIT
44655/ 114.05.2 |g45q,, [H-X. NO.  |Order Dtd. 2024-05-13 |BRANC |2C
2024 024 PATRA No-
024 23 H-4
19)
WP (C) - COURT wrT | (°€
44656/ 114.05.2 |) g0/ [DILLIP NO.  |order Dtd. 2024-05-09 |BRANC |2C
2024|024 SAMAL No-
2017 23 H-7
5)
CRLMP- COURT WRIT | o€
44657/ |14.05. A K at
2023 loa 673/20 |fpnron NO.  |order Dtd. 2024-05-20 [BRANC %"
24 17 H-7
44)
(Se
WP (C) — COURT WRIT
Je008/ 112,992 13118/ 5. Das NO. |Order Dtd. 2024-05-17 |BRANC [3°
2020 22 H-2

34)
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98

WP (C) - WRIT
44659/ [14.05. P.K. COURT at
ooa . losa 8920/2 |/~ oo N, g (Order Dtd. 2024-07-09 [BRANC |°°_
024 H-1
31)
(Se
WP (C)- R K WRIT
44660/ 114.05.2 10,0, /5 |MonapATR COURT |5 der Dtd. 2024-04-15 [BRANC |2°
2024 |024 NO. 6 No-
013 A H-8
40)
(Se
WP (C) - WRIT
44661/ |14.05. P.K. COURT at
sooa . lo2a 8908/2 | "ol N, g (Order Dtd. 2024-07-09 [BRANC |°°_
024 H-1
31)
(Se
WP (C) - WRIT
44662/ 14.05. P.K. COURT at
209 looa 8905/2 | - oo No. ¢ (Order Dtd. 2024-07-09 [BRANC |°°_
024 H-1
31)
(Se
WP (C)- R K WRIT
44663/ 114.05.2 )01 1)/ |MOHAPATR COURT | 4er Dtd. 2024-04-15 |BRANC 2°
2024 024 NO. 6 No-
2018 |A H-2
8)
WP (C) — BHARAT WRIT | o€
33224/ 33405’ 20144/ |CHANDRA ;gURg Order Dtd. 2024-04-15 |BRANC ;Z_
2018  |PANDA : H2 S
(Se
WP (C) - WRIT
44665/ 114.05.2 113117 |5 parIK COURT | 4er Dtd. 2024-04-19 |BRANC 2°
2024 |024 NO. 6 No-
2023 H-1
1)
WP (C) - |SRINTBAS WRIT | o€
33526/ 33405' 23187/ |H ;gURg Order Dtd. 2024-04-15 [BRANC ;t_
2015 |MOHANTY : H-3 °©
33)
(Se
WP (C)- R K WRIT
44667/ 114.05.2 1) 3165 |MOoHAPATR COURT | 4er Dtd. 2024-04-15 |BRANC 2°
2024 |024 NO. 6 No-
2015 |A H-3
33)
(Se
WP (C) - WRIT
44668/ 114.05.2 |1 3175/ kSHTIETTH COURT | der Dtd. 2024-04-19 |BRANC 2F
2024 |024 NO. 6 No-
2023 H-1
1)
(Se
WP (C) - WRIT
44670/ 114.05.2 113175/ |5 BARTK COURT | der Dtd. 2024-04-19 |BRANC °C
2024 024 NO. 6 No-
2023 H-1
1)
(Se
BLAPI—
44671/ |14.05. PK COURT BAIL- |at
2094 looa 4293/2 | " oo vo. ¢ |order pta. 2024-05-09 |7 -
024
5)
WP (C) - | AMARJIT WRIT | (Se
23512/ (1)32105' 15033/ |[KESHART ;gURg Order Dtd. 2024-05-09 |BRANC |at
2018  |DAS, : H-6  |No-




AJAYA 26)
KU.
NAYAK
(Se
BLAPL-
44673/ |14.05. COURT at
2024 lo2a 3417/2 M DAS C.0. |15 ¢ (Order Dtd. 2024-05-09 No-
024
26)
ABLAPL (Se
44674/ |14.05.2 |- COURT at
5024 024 2657/2 D SAMAL |[C. NO. 6 Order Dtd. 2024-05-08 No—
024 26)
ABLAPL (se
44675/ 14.05.2 |- COURT BAIL- |at
2024 |lo2a 787,20 PN NAYRK C.O. | 07" Order Dtd. 2024-05-08 |, No-
24 10)
(Se
WP (C) - WRIT
44676/ |14.05. P.K. COURT at
5024 024 15033/ BEHERA O NO. @ (Order Dtd. 2024-05-09 |BRANC No-
2018 H-6
26)
ABLAPL (se
44677/ |14.05.2 |- COURT at
2024 |lo2a 42032 U PATI [C.O. | 07" lOrder Dtd. 2024-05-08 No-
024 26)
(Se
BLAPL-
44678/ |14.05. COURT at
2024|024 1906/2 R DAS C.0. |45, ¢ |0rder Dtd. 2024-05-09 No-
024
26)
CRIMI |(Se
CRLA- COURT
44679/ |14.05. CHHABI NAL  |at
2024 lo2a 331/20 |Zana C.0. |NO. Order Dtd. 9999-12-31 | oo | _
17 22
L 8)
(Se
BLAPL- COURT
44680/ 114.05-2 h518/2 |5 samo0 [c.0. NO. Order Dtd. 2024-05-09 at
2024 (024 No-
024 22
8)
(Se
BLAPL- COURT
44681/ 114.05.2 136082 |uk PANI |C.0. NO. Order Dtd. 2024-05-08 at
2024 (024 No-
024 22
8)
ABLAPL (se
COURT
44682/ |14.05.2 |- MANGUL BAIL- |at
2024|024 15493/ INAIK < T?' Order Dtd. 2024-02-16 |, No-
2023 8)
(Se
BLAPL- COURT
14683/ 114.05.2 15397/ |gp kAR [c.0. NO.  |Order Dtd. 2024-05-08 |>ATLT [at
2024 (024 2 No-
024 11
11)
(Se
WP (C) - WRIT
44684/ |14.05. B.C. COURT at
2024 |24 ;23/20 PANDA C.0. |5, g |Order Dtd. 2024-06-20 EﬁéNc No-

56)




TRPCRL (Se
44685/ (14.05.2 |- ASHUTOSH COURT BAIL- |at
2024  |024 42/202 MOHANTY No. ¢ (Order Dtd. 2024-05-0% [ No-
4 3)
ABLAPL (Se
44686/ 14.05.2 |- COURT at
2051 looa 4492/ |PK BARIK No. ¢ |order Dtd. 2024-05-09 e
024 3)
(Se
WP (C) - WRIT
44687/ |14.05. B.C. COURT at
sooa  loza 165/20 |- °" N, g (Order Dtd. 2024-06-20 [BRANC |°°_
24 H-8
56)
WP (C) - M/S.PRAD wriT | (°€
;égi8/ 33405’ 3276/2 [EEP ;gURg Order Dtd. 2024-05-09 |BRANC ;Z_
014 KU.DAS-1 : H-1 |
ABLAPL (Se
44689/ 14.05.2 |- COURT BAIL- at
5024 024 22/202 SK SWAIN NO. 2 Order Dtd. 2024-05-09 5 No-
4 8)
(Se
WP (C) - WRIT
44690/ |14.05. B.C. COURT at
2052 looa 167/20 |7 =" No. ¢ |order Dtd. 2024-06-20 |[BRANC 2°_
24 H-8
56)
(Se
BLAPL-
44691/ 14.05. COURT at
2092 looa 3608/2 MK PANT No. ¢ |order pta. 2024-05-08 -
024
56)
WP (C) - |SUPRIYO WRIT | o€
44692/ 114.05.2 113956/ |MonapaTR COURT |5 der Dtd. 2024-05-09 |BRANC 2*
2024 024 NO. 6 No-
2006 A H-7
5)
(Se
WP (C) - WRIT
44693/ 14.05. B.C. COURT at
02 |oza 178/20 |- 0 No. ¢ |order Dtd. 2024-06-20 |[BRANC 2°_
24 H-8
56)
(Se
WP (C) - WRIT
44694/ |14.05. B K COURT at
2092 looa 8245/2 [ [C No. ¢ |order Dtd. 2024-05-09 [BRANC 2"
012 H-4
27)
(Se
WP (C) - WRIT
44695/ |14.05. B.C. COURT at
2052 looa 169/20 |- <" N, ¢ (Order Dtd. 2024-06-20 [BRANC |°°_
24 H-8
56)
(Se
WP (C) - WRIT
44696/ |14.05. P K COURT at
2092 looa 16290/ |o oo No. ¢ |order Dtd. 2024-05-09 [BRANC 2°_
2012 H-3
33)
WP (C) - WRIT | (Se
44697/ 114.05.2 |1 2000/ |5 JENA COURT |\ der Dtd. 2024-05-09 |BRANC |at
2024 024 NO. 6
2012 H-3  |No-




[ | 33)
(Se
WP (C) - WRIT
12144699/ |14.05. B.C. COURT at
4 2022 024 171/20 DANDA NG, € Order Dtd. 2024-06-20 |BRANC No-
24 H-8
56)
[ (Se
WP (C) - WRIT
12144700/ |14.05. B.C. COURT at
5 2024|024 173/20 |5avpa NO. g (Order Dtd. 2024-06-20 |BRANC |~
24 H-8
56)
[ (Se
WP (C) - WRIT
12 144701/ |14.05. B.C. COURT at
e |lz022 024 208/20 DANDA NG. € Order Dtd. 2024-06-20 |BRANC No-
24 H-1
49)
- (Se
WP (C) - WRIT
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2 2024 024 209/20 DANDA NG. 6 Order Dtd. 2024-06-20 |BRANC No-
24 H-1
49)
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WP (C) - WRIT
12 44704/ |14.05. B.C. COURT at
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24 H-1
49)
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WP (C) - WRIT
12144705/ |14.05. B.C. COURT at
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WP (C) - WRIT
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2024 H-8
40)
__' (Se
WP (C) - WRIT
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WP (C) - WRIT
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WP (C) - WRIT
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WP (C) - WRIT
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1 12024 024 3059/2 PANDA C. NO. 6 Order Dtd. 2024-06-20 |BRANC No-
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4 o2a  looa 11466/ | o oiny (C-0. |qJ ¢ [0rder Dtd. 2024-05-13 |BRANC || -~
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2024 H-7
15)
WP (C) - [BIJAY wriT | (5©
gg;zl/ 33405' 11463/ |[KUMAR EgURg Order Dtd. 2024-05-13 |BRANC ;t_
2024 |BEHERA . H-5 °
23)
(Se
WP (C) - COURT WRIT
;é;22/ é;&OS' 8273/2 M. PATI NO. 2 |Order Dtd. 2024-04-09 [BRANC ;z_
024 OLD H-2
9)
WP (C) - COURT wrT | (S€
2eTa 0,00 amvszy BN NO. 2 (Order Dtd. 9999-12-31 |BRANC |ve_
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024 OLD
5)
WP (C) - COURT wrrr | (Se
Ja]a8/ 122,052 11200/ [LRXMIDHA NO. 2 |order Dtd. 2024-05-08 |[BRANC |o°_
2024 OLD H-3 °
33)
WP (C) - COURT wrrr | (Se
;g;j9/ é3405' 11499/ gﬁiiN NO. 2 |Order Dtd. 2024-05-09 [BRANC ;t_
2024 OLD H-5 o
23)
CONTC- COURT (Se
44750/ |14.05. KAMALAKA CONTE |at
2022 looa 5897/2 | 0 S s NO. 2 |order Dtd. 2024-05-09 |-- 7" 12"
023 OLD
7)
(Se
WP (C) - COURT WRIT
Jalot/ 32,092 liisesy 2K NO. 2 |order Dtd. 2024-05-09 |[BRANC [o°_
2024 OLD H-6 °
16)
WP (C) - COURT WRIT |(Se
§§ZZ2/ 33405' 11505/ gﬁiiN NO. 2 |Order Dtd. 2024-05-09 |[BRANC |at
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2024 : SION (104
BENCH |)
-1)
WRIT
BRANC |(Se
WP (C) - H at
33229/ 53405' 11847/ |[U. KUMA |C. ;gURg Order Dtd. 2024-05-13 |(DIVI |No-
2024 . SION (106
BENCH |)
-1)
(Se
BLAPL-
44800/ |14.05. PK COURT BAIL- |at
2024 024 999/20 MOHANTY C. NO. 1 Order Dtd. 2024-05-08 5 No-
24
10)
(Se
MATA- FIRST
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